INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

REVISED CAUSE LIST OF A BENCH FOR 06-MAY-2026 (WEDNESDAY)

'BEFORE HON'BLE PAWAN SINGH, JUDICIAL MEMBER
AND HON'BLE GIRISH AGRAWAL, ACCOUNTANT MEMBER

" IN COURT ROOM 7

Srl| Appeal Number Azr:"- : Asse,sisee Name Remarks

1 TA 1662/MUM/2026| 2012-13 | [A] ASHWIN RAMESH SAKSENA (E-FILE) CFORB) |
2 |ITA 6095/MUM/2024| 2017-18 |[D] LALIT SHAH (E-FILING) - . |

3 | CO210/MUM/2025 | 2017-18" | [A] LALIT SHAH (E-FILE)
2 |17a 3513/MUM/2025] 2017-18 |mask IF_n\IJ\IvTEZTmiI\JGE I2/|5Ag;,\$ETRS,)LIMITED (FORMERLY KNOWN AS ASK
5 |1TA4888/MUM/2025| 2015-16 | [A] THE LOOT (INDIA) PRIVATE LIMITED
6 |ITA4889/MUM/2025| 2009-10 |[A] THE LOOT (INDIA) PRIVATE LIMITED
7 |ITA 5811/MUM/2025| 2018-19 | [A] ADVANCE POWER DISPLAY SYSTEMS LTD (E-FILE)

| 8 [ITA6150/MUM/2025) 20118-19 | [D] ASHRAY REALTORS (E-FILE)
o {ITA 669§/MQM/2625 2015-16 | [A] LIBRA NATURAL RESOURCES PRIVATE LIMITED (E-FILE)

10 ITA 7389/MUM/2025| 2012-13 | [A] APRICOT CAPITALS PRIVATE LIMITED (E-FILE)-

11 |TTA 8434/MUM/2025|  2013-14 Ig‘g&‘gﬁﬁgﬁggﬂ%ﬂ“ LIMITED ( fORMERLY RATNAAKAR
12 |ITA 8726/MUM/2025| 2015-16 |[D] AMIT BURAKIA (E-FILE)
13'|ITA 8831/MUM/2025| 2015-16 | [A] AABAN APPARELS AND REAL CON PVT LTD. (E-FILE)
14 {ITA 9347/MUM/2025| 2013-14 - | [A] LE MEILLEUR GLOBAL TRADE PVT-LTD (E-FILE)
s oz | o | SRR SOLTrS (s lEeso
16 | ITA 298/MUM/2026 | 2014-15 | [A] SNEH PRABHA MUNDRA
17 |ITA 1699/MUM/2026|  NA | [A] AOF GLOBAL FOUNDATION (E-FILE)

18 |ITA 1708/MUM/2026| 2011-12 | [A] M/S. ARVIVA INDUSTRIES (INDIA) LIMITED

19 |ITA 1730/MUM/2026| 2015-16 |[A] ASHOK BHAURAQ DUMBRE (E-FILE)
20 |1TA 1749/MUM/2026| 2016-17 | [A] ACME POLYTWIST PVT LTD ‘
21 |ITA 1750/MUM/2026| 2017-18 | [A] ACME POLYTWIST PVT LTD ‘\1

122 |{ITA1751/MUM/2026| 2016-19 | [A] ACME POLYTWIST PVTLTD
23 |ITA 1752/MUM/2026| 2019-20 | [A] ACME POLYTWIST PVT LTD - -
24 |ITA 1762/MUM/2026| 2019-20 | [A] ARAMUS REALTY LLP (E-FILE) -
25 |ITA 8713/MUM/2025| 2016-17 | [A] ABDUL RAZZAQ NADVI (E-FILE)
26| ITA 9388/MUM/2025| AY 2018-19 | [A] AJ TOLLS PRIVATE LIMITED (E-FILE)
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INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

REVISED CAUSE LIST OF B BENCH FOR 06-MAY-2026 (WEDNESDAY)

BEFORE HON'BLE JUSTICE (RETD.) C V BHADANG, PRESIDENT
AND HON'BLE PRABHASH SHANKAR, ACCOUNTANT MEMBER

IN COURT ROOM 1

srl | Appeal Number |Assmt. Year ' ~ Assessee Name L | Remarks

-1 ITA 2079/MUM/2024 | 2011-12 [D] NARESH BABUBHAI-MEHTA (E~FILLING§

2| ITA2085/MUM/2024 | 201112 |[D] NARESH BABUBHAI MEHTA (E-FILLING)
3| mA 6582/MUM/2025 |  2018-19 [A] N.R.AGARWAL INDUSTRIES LIMITED
4 | ITA 8913/MUM/2025 2005-06 | [A] SUBHASH SAHEBRAO DESHMUKH

ITA 8914/MUM/2025 | 2006-07 | [A] SUBHASH SAHEBRAQ DESHMUKH ~ ' . : ' ;

6 | ITA8915/MUM/2025 | 2007-08  |[A] SUBHASH SAHEBRAO DESHMUKH

7| ITA8916/MUM/2025 | 200809 " | [A] SUBHASH SAHEBRAO DESHMUKH. -

8 | ITA8917/MUM/2025 2009-10 | [A] SUBHASH SAHEBRAO DESHMUK‘H

9 | ITA 8918/MUM/2025 2010-11 [A] SUBHASH - SAHEBRAQ DESHMUKH -

10 | ITA 64/MUM/2026 2013-14 | [A] NAMOKAR IMPEX PVT. LTD. (E-FILE)

11 | ITA414/MUM/2026 | 2018-19 |[A] BYSOL ENTERPRISES PRIVATE LIMITED

12 | ITA450/MUM/2026 | 2020-21 = |[A] BHAGWANA RAM BISHNOL

13 | ITA 1537/MUM/2026 2016-17 - | [A] MONA AMARCHAND NARANG

14 | ITA 1543/MUM/2026 2009-10 [A] MUKESH . S JHANGIANI HUF

15 | ITA 1652/MUM/2026 2010-11 | [A] MK COMMODITY BROKERS LIMITED (E-FILE)

16 | ITA 1665/MUM/2026 | 2022-23 |[D] MUNOT HOUSING PRIVATE LIMITED (E-FILE)

17 | €O 152/MUM/2026 2022-23 | [A] MUNOT HOUSING PRIVATE LIMITED (E-FILE)

18 | ITA1683/MUM/2026 | ~2011-12 | [A] M/S NAVIYOTI FARMING PRIVATE LIMITED (E-FILE)

19 | ITA1687/MUM/2026 | 2016-17 | [A] BUILDERS ASSOCIATION OF INDIA (E-FILE)

20 | ITA 1697/MUM/2026 | 2019-2020 |[A] BHOR UTKARSHA NAGRI CO OPERATIVE CREDIT SOCIETY LIMITED (E-FILE)

21 | ITA 1718/MUM/2026 NA [A] BHARTIYA STREE SEVA SANGH

22 | ITA 1726/MUM/2026 | 2026-2027 |[A] BOMBAY. MIDWEST ROTARY FOUNDATION (E-FILE)

23 | ITA 1727/MUM/2026 | 2026-2027 | [A] BOMBAY MIDWEST ROTARY FOUNDATION (E-FILE)

24 | ITA38/MUM/2026 | 201213 | [A] SOHANLAL SEWARAM JAGGI (HUF) (E-FILE)
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INCOME TAX APPELLATE TRIBUNAL, MUMBAT BENCHES

REVISED CAUSE LIST OF C BENCH FOR 06-MAY-2026 (WEDNESDAY)

BEFORE HON'BLE ANIKESH BANERJEE, JUDICIAL MEMBER
AND HON'BLE MAKARAND VASANT MAHADEOKAR, ACCOUNTANT MEMBER

IN COURT ROOM 8

Svi | Appeal Number Ai:'::' , ‘ ‘Assessee Name 4 Remarks

1 JITA 6280/MUM/2025 1989-99 | [A] DR CHANDRASHEKHAR G KARANJGAONKAR (E-FILE)

2 |ITA 6334/MUM/2025| 2014°15 | [A] SINDHUMATI RAMAVTAR PATHAK (E-FILE)

3 |ITA 6787/MUM/2025| 2009-10 |[A] PRESTIGE MULTITRADE LIMITED

4 |ITA 6786/MUM/2025| 2009-10 |[A] PRESTIGE MULTITRADE LIMITED -

|5 |ITA 8925/MUM/2025( 2019-20 |[A] COLVYN JAMES HARRIS

6 ‘|ITA 9110/MUM/2025] 2009-10 | [A] PRIME DEVELOPERS (E-FILE)

7 |ITA 9100/MUM/2025| 2013-14 | [A] PRIME DEVELOPERS (E-FILE)

8 |ITA 9135/MUM/2025 ‘2017~1:8 [A] PALTWAL MILK PRODUCTS PRIVATE LIMITED (E-FILE)

9 |ITA 9152/MUM/2025| 2016-17 [A] CRESCENT STEELS

10 | 1A 805/MUM/2026 | . 2015-16 | [A] PIR MAKH.DUM~SAHED CHARITABLE TRUST

11 {ITA 1484/MUM/2026| 2016-17 |[A] CITIZENCREDIT CO OPERATIVE BANK LIMITED (VIKHROLI BRANCH)

| 12 |ITA 1483/MUM/2026| 2016-17 |[A] CITIZENCREDIT CO OPERATIVE BANK LIMITED (KALINA BRANCH)

[A] CITIZENCREDIT CO QPERATIVE BANK LIMITED (GOREGAON

13 {ITA 1485/MUM/2026| 2016-17 BRANCH) ’

14 |ITA 1482/MUM/2026| 2016-17 |[A] CITIZENCREDIT CO OPERATIVE BANK LIMITED

15 |ITA 1524/MUM/2026| 2020-21 | [A] PHIROZA DAVID (E-FILE)

[A] PROCESS CONSTRUCTION & TECHNICAL SERVICES PRIVATE

16 |ITA 1526/MUM/2026] 2019-20 LIMITED (E-FILE)

[A] CRANES REAL ESTATE PRIVATE LIMITED (E-FILED (RECALLED

17 | ITA 958/MUM/2024 | 2012-13 |G ooy

18 | ITA 3’52/MUM/2026 2008-09 | [A] OOPAL DIAMOND (E-FILE)

19 [ITA 2451/MUM/2026| 2008-09 | [D] OOPAL DIAMOND (E-FILE)

- 20 |ITA 8072/MUM/2025 2012-13 | [A] OOPAL DIAMOND
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INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

REVISED CAUSE LIST OF F BENCH FOR 06-MAY-2026 (WEDNESDAY)

BEFORE HON'BLE NARENDER KUMAR CHOUDHRY, JUDICIAL MEMBER

AND HON'BLE JAGADISH, ACCOUNTANT MEMBER

IN COURT ROOM 6

sl _ Appeal Number A$::1: A_sseséee Name Remarks
1 |ITA 6940/MUM/2025| 2012-13 [A] VIJAY BIHART KANDHARI
2 lITA 6941/MUM/2025| 2011-12 | [A] VIJAY BIHARI KANDHARI "
_3 ITA 6942/MUM/2025{ 2013-14 . [A] VIjAY BIHARI KANDHARI
'_ _4‘ ITA 7728/MUM/2025| 2013-14 |[D] JAWAHAR DIAMONDS (E-FILE)
5 V'ITA 8484/M_UM/20?5 2013-14 |[A] JAWAHAR DIAMONDS tE—FILE)
6 |ITA 8702/MUM/2025 12019-20 | [A] SHOBHA MANOJ KUMAR JAIN (E-FILE)
7 |ITA 8703/MUM/2025 2020-21 | [A] SHOBHA MANOJ kUMAR JAIN (E-FILE)
8 [mA 8880/MUM/2025| 2013-14 | [D] VINOD JATIYA (E-FILE)
9 ‘IT'A 8881/MUM/2025 2014-15 | [D] VINOD JATIYA (E-FILE) »
10 {ITA 8882/MUM/2025| 2015-16 [D} VINOD JATIYA (E-FILE)
11 |ITA 8883/MUM/2025| 2016-17 |[D] VINOD JATIYA (E-FILE)
12 {ITA 8884/MUM/2025_ ~2017-‘18 [D] VINOD JATiYA (E~FILE)
13 | ITA 81/MUM/2026 2013-14 | [A] VINOD.JATIYA =
14 ITA. 82/MUM/2026 2014-15 [A] VINODYJATIYA
' 15> 1A 83/MUM/2026 | 2015-16 | [A] VINOD JATIYA
.16 ITA 84/MUM/2026 2016-17 | [A} VINOD JATIYA
I 17 . ITA 85/MUM/2026 2017-18 | [A] VINOD JATIYA
18 |ITA 9260/MUM/2025 '2022-2‘3 [D] SUSNEH INFRAPARK PRiVATE LIMITED (E-FILE)
19 {ITA 9487/MUM/2025 2019-20_ [A] JITENDRA GAJARAM MALI (E-FILE) v
20 >ITA 9489/MUM/2025] 2010-2011 | [A] JIVRAJB'HAI P SURANTI (E-FILE) .
21 ITA 9261/MUM/2025) 2023-24 _ [D] SUSHNEH INFRAPARK PRIVATE LIMITED (E-FILE)
22 [TTA 9262/MUM/2025| ~2024-25 [Dj SUSNEH INFRAPARK PRIVATE LIMITED {E-FILE)
» 23 |ITA 9482/MUM/2025| - 2010-2011 | [A] VIRJIBHAI KALYANBHAI KUKADIYA (E-FILE)
. 24 ITA 9456/MUM/2025 2018-19 | [A] JiTENDRA GAJARAM MALI (E-FILE)
25 |ITA 9485/MUM/2025|  2017-18 |[A] JITENDRA GAJARAM MALI (E-FILE)
26 ITA 9488/MUM/2025 2010-2011 | [A] VALLABHBHAI PARSOTTAMBHAI SURANI (E-FILE)
27 | ITA 16/MUM/2026 | 2020-21 ~[A] MALACCA FOREX PVT LTD
28 | mA 120/MUM/2026 | 2020-21 | [A] SUCHIT KANTILAL LOTIA (E-FILE)
29 | ITA 122/MUM/2026' 1 2018-19 | [A] MUKTA JIVAN SCOETY {E-FILE)
30. ] ITA 129/MUM/2026 | 2008-09 | [A].M/S. MGN AGRO PROPERTIES PVT LTD




REVISED CAUSE LIST OF F BENCH FOR 06-MAY-2026 (WEDNESDAY)

BEFORE HON'BLE NARENDER KUMAR CHOUDHRY, JUDICIAL MEMBER -

AND'HON'BLE.JAGADISH,.ACCO,UNTANT MEMBER

IN COURT ROOM 6

Assmt.

Assessee Name

54

ITA 1508/MUM/2026

Srl | Appeal Number Year . . |- -~ Remarks
31 | ITA 130/MUM/2026 | 2017-18 | [A] SUBURBAN DEVELOPERS
32 | ITA 283/MUM/2026 | 2019-20 | [A] JAYA AMITABH BACHCHAN (E-FILE (SMC))
| 33 ’g 4}}5&3}%26 202021 | [A] JAVA AMITABH BACHCHAN (E-FILE)
34 | ITA 463/MUM/2026 | 2009-10 | [A] SHYAM NARAYAN AND BROTHERS (E-FILE)
35 | ITA 464/MUM/2026 | 2010-11 | [A] SHYAM NARAYAN AND BROTHERS (E-FILE)
36 | ITA'999/MUM/2026 | 2016-17 | [D] J V GOKAL CHARITY TRUST (E-FILE)
37 |ITA 1481/MUM/2026| 2023-24 | [A] SITI NETWORKS LIMITED
38 |ITA 1487/MUM/2026|  N.A | [A] SHAILESH KAPADIA MEMORIAL TRUST
39 |ITA 1488/MUM/2026]  N.A | [A] SHAILESH KAPADIA MEMORIAL TRUST
40 |ITA 1714/MUM/2026| 2015-16 | [A] SUNIL TRADING COMPANY
| 41 [ITA 1719/MUM/2026| 2018-19 | [A] SHWETA NARENDRA SHIVATARKAR (SMC-E-FILE)
42 |ITA 1720/MUM/2026| 2018-19 | [A] SHWETA NARENDRA SHIVATARKAR (E-FILE)
43 {ITA1721/MUM/2026| 2018-19 | [A] SHWETA NARENDRA SHIVATARKAR (E-FILE)
| 44 |ITA 1790/MUM/2026| 2018-19 | [A] SWASTIK INFRALOGICS PRIVATE LIMITED
45 |ITA 1793/MUM/2026| 2006-07 | [A] LATE SHRI SANDEEP SHYAM TANDON (E-FILE)
46 |ITA 1794/MUM/2026| 2007-08 | [A] LATE SHRI SANDEEP SHYAM TANDON (E-FILE)
47 |TTA 1796/MUM/2026| 2016-17 | [A] SHARMA STONES (MUMBAI) PRIVATE LIMITED (E-FILE)
48 |ITA 1795/MUM/2026| 2015-16 | [A] SHARMA STONES (MUMBAI) PRIVATE LIMITED (E-FILE)
49 |ITA 1797/MUM/2026| 2017-18 | [A] SHARMA STONES (MUMBAL) PRIVATE LIMITED (E-FILE)
| 50 [ITA 1816/MUM/2026| 2018-19 | [A] JITENDRA KAMRA (E-FILE)
51 | ITA 408/MUM/2026 | 2015-16 | [A] M/S SURAJ & ASSOCIATES (E-FILE)
52 |[TA8089/MUM/2025| 2001 | [D] VODAFONE IDEA LIMITED
53 |ITA 1507/MUM/2026| 2026-27 | [A] VIMALA ASHOK NAHATA CHARITABLE TRUST (E-FILE)
2026-27

[A] VIMALA ASHOK NAHATA CHARITABLE TRUST (E-FILE)
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INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

REVISED CAUSE LIST OF J BENCH FOR 06-MAY-2026 (WEDNESDAY)

BEFORE HON'BLE PAWAN SINGH, JUDICIAL MEMBER

AND HON BLE GIRISH AGRAWAL, ACCOUNTANT MEMBER

IN COURT ROOM _7

Remarks

sl Apéeal Number A\s,:';‘:' - Assé?see_ Name
1 | co2/MuM/2025 | 2017-18 | [A] NUVOCO VITAS CORPORATION LIMITED
2 [ITA 2721/MUM/2023| 2015-16 | [A] NUVOCO VISTAS CORPORATION LIMITED
3 [[TA2722/MUM/2023 2014-15 | [A] NUVOCO VISTAS C'QRPQRAﬁ,o“N LIMITED
4 [ITA 2736/MUM/2023| 2016-17 | [A] NUVOCO VISTAS CORPORATION LIMITED
5 [ITA 3124/MUM/2023| | 2017-18 | [D] NUVOCO VITAS CORPORATION LIMITED (E-FILED)
6 [ITA3125/MUM/2023| 201617 | [D] NUVOCO VITAS »ééﬁ?ORA;IfIC)N LIMITED (E-FILED)
7 |ITA 3128/MUM/2023| 2015-16 [D] NUVOCO VITAS Cdiiétié}xﬁgﬂ_ ‘j;i'MrrED (E-FILED)
8 [ITA 3132/MUM/2023| 2014-15 - | [D] NUVOCO VITAS CORPORATION LIMITED (E-FILED)
| , ' [A] NORTON LIFE LOCK INDIA PRIVATE LIMITED ((AS SUCCESSOR OF
9 [ITA 5017/MUM/2024| 2020-21 [NORTON LIFE LOCK SOFTWARE AND SERVICE PRIVATE LIMITED
: ~ |ausspLy) ((RoCA))
10 {ITA 1031/MUM/2026| 202223 | [A] PETROFAC ENGINEERING INDIA: PRIAVTE LIMITED
| 11 [r7A 1920/MUM/2026| 2016-17 | [A] KANDIVLT HALAT LOHANA MI’-[RA; MANDAL TRUST ((SMC))
12 [ITA 1921/MUM/2026| 2015-16 | [A] KANDIVLI HALAT LOHANA MITRA MANDAL TRUST ((SMC))
75 ora 2650 /MUM 12026| 202425 (FEA?: ﬁ?gpﬁ'é )\;IJAY NENSEE, LEGAL HETR OF VIJAY RAYCHAND NENSEE
14 [ITA 2667/MUM/2026| 2012-13 | [A] FRIDAY ENTERTAINMENT VENTURES PVT LTD (E-FILE(SMC))
15 [TA 2670/MUM/2026 2018-2019 [A] SHRITI JINESH BHATT (E-FILE(SMC))
16 {ITA 2677/MUM/2026| 202223 [A] JALMAYUR coop HSG soc LTD (E-FILE(SMC))
17 [ITA 2688/MUM/2026| 2017-2018 L
18 |ITA 2690/MUM/2026| 2018-2019
19 [ITA 2691/MUM/2026| 2010-11
20 |[TA 2692/MUM/2026| 2016-17
| 21 |rTA 2694/MUM/2026] 2023-24
22 |ITA 2250/MUM/2026

2017-18

[A] PREMJI NARSHI KARIA (E«FILE(«SMC))
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INCOME TAX APPELLATE TRIBUNAL, MUMBAT BENCHES

L

REVISED CAUSE LIST OF SMC BENCH FOR 06-MAY-2026 ( WEDNESDAY).

BEFORE HON'BLE BEENA PILLAL, JUDICIAL MEMBER
AND HON'BLE ARUN KHODPIA, ACCOUNTANT MEMBER

IN COURT ROOM 2

. Assmt,
Year ,

Srl | Appeal Number Assessee Name Remarks

1 |ITA 5560/MUM/2025| 2014-2015 | [A] SHRIPAL ROOPCHAND JAIN (E-FILE)

2 |TTA 5884/MUM/2025| 2020-21 | [A] YOGITA SANJAY JAGUSTE (E-FILE)

3 |ITA 6343/MUM/2025] 2013-14 |{A] SHRI SAMARTH SAHAKARI MAJOCR SANSTH MARYADIT

4 JITA 7932/MUM/2025{ 2007-08 |[A] QUANTUM REAL EST & PROP DEV INDIA PVT LTD -

5 [ITA 9434/MUM/2025] 2009-10 |[A] NIKUNJ RAJESH JASANI

6 |ITA 1761/MUM/2026| 2023-24 |[A] VAINKUTH PATHAI BHANUSHALI (E-FILE)

| 7 |ITA 2712/MUM/2026{ 2011-12 |[[A] JAFAR ALL ANWARULLAH KHAN (E-FILE)

8 |ITA 2715/MUM/2026[ 2020-21 {[A] ARSALAN IRSHAD AHMAD ANSARI {E-FILE)

9 ITA 2724/MUM/2026 2018-19 | [A] SALMABANU AZIMBHAI SHEIKH (E-FILE)

10 |ITA 2733/MUM/2026] 2018-19 | [A] M/S KCR AGRI IMPEX (E-FILE)

11 |ITA 2734/MUM/2026| 2017-18 |[A] JANYUVAK KALYAN COOP CREDIT SOCIETY LTD (E-FILE)

| 12 |ITA 2735/MUM/2026| 2018-19 |[A] JANYUWAK KALYAN COOP CREDIT SOCIETY LTS (E-FILE) .

13 |1TA 2738/MUM/2026| 2021-21 | [A] BEZZOLA COMPLEX PREMISES CO-OP. SOC. LTD. {E-FILE) -

14 .ITA 2288/MUM/2026| 2014-15 |[D] SHRI SOMESHWAR SAHAKART SAKHAR KARKHANA LIMITED (E-FILE)

15 |ITA 2289/MUM/2026| 2015-16 |[D] SHRI SOMESHWAR SAHAKARI SAKHAR KARKHANA LIMITED {E-FILE)

16 |ITA 5190/MUM/2025| 2018-19 | [A] ASHOK KARUSAO BOKDE '
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